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o ertim in Ban 

*364. SHRI A. E LALOHITHA 
DAN ADAR : Will the Minister of 
FINAN E be pleased to tate : 

(a) What according to Government L 
the reason for the existence of overtime in 
the varius nationali cd banks . State Bank of 
India and it lub idiaries ; 

(b) the policy of Government in tbi 
re peet ; 

(c) .... hether Government are baving any 
comprehen ive scheme to stop the overtime ; 

(d) if 0, detail there of . and 

(e) the action taken there on ? 

THE DEPUTY MINISTER I THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJRA Y): (a) to (e) The 
ban operation being of commercial nature , 
payment of overtime, sometimes become 
nece sary for clearing sudden and beav 
rush of wor. While, therefore, it may not 
be 1 sible to completely stop overtime 
allowance, . Government have advi ed the 
banks to ensure that overtime payment i 
allowed for ctua} work performed outside 
office bours and that too only when it 
becomes absolutely Dece sary. The bank. 
have al 0 been a ked to monitor payment 
of overtime from time to time 0 as to keep 
it to the minimum. 

Purch of m II Aircraft for 
ayndoot S nice 

· 365. RI CHHITTUBHAI GAMIT : 
Will tbe Minister of TOt; ISM A D 

IVIL A VTATIO be plea ed to state: 

(a) whetb r Government have since 
ta en any deei ion to purcha e mall aircraft 
for Vayudoot services in the country ; 

(b if so the name of the aircraft chosen 
and t ountry with wb.ch o~der have 1?een 
pI ed for the purchase of the aircraft ; and 

(b) the . e by which uch · ircraft ar 
likely to be put into ~ervice ? 

Ye , Sir. 

(b) The Lornier 22 ·200 aircraft, 
manufactured in West Yer~aDY ha been 
seTected for induction on some V yudoot 
route . Agreements for direct porch e and 
Jicense manufacture at HA were silDed 
witb M/ Dornier on 29th 0., 1983. In 
accordance with the arcement, th 
DorDier aircraft wilt be delivered to Vayu-
doot by July-August, 19 4 and the fir t three 
licence-produced aircraft for Vayudoot by 
HAL, will be delivered in the year 19 5-8 . 
The aircraft will be put into ervice 0 n 
after receipt. 

hort-term L an to 
ompany imt d an pur 

3941. SHRI K. LAK APPA : Will tb 
Minister of PI ANCE be plea ed refer t 
the reply iven to Un tarred Question o. 
3423 on 12th Augu t, 1983 reg rdiol 
financial as i tance by the State Ban . of 
India to Elgin Mills Limited , Kanpur and 
state : 

(a) \ hether the hort-term loan to th 
Elgin Mill Company Limited Kanpur, 
worth about Rs.l 0 crOTe i yet to b 
auctioned by the Ufe Insurance orpora-

tion of India to enable them t overcome 
their pre ent cri j ; 

(b) what further step have n w been 
taken by Government to en ure that the 
Life Insurance Corporatioo e pedite its 
decision ; 

(c) whether delay ha cau ed immen e 
Jos es to this Public Sector Unit ; and 

(d) if so, action being proposed by 
Government to lee that either State Bank of 
India or the Life In urance , Corporation 
come forward quickly to help the Company 
to achieve production and profitabfli!y ?' 

THE DEPUTY MI ISTER I H 
MINISTRY 0 FINA C (SHJU JA AR-
DHANA POOJARY) : The Life In urance 
Corporation ant hort-term 10 ns to 
public Jimitcd cotn'Paoiea on a SeJectiv 
ba i , in · rd ' to t if rc: d . oC 
performance and financial position. 




